ol ORIGINAL
A L
'I i‘& "ﬁleO : 136868
* *
v ¥
AT GhlX
GOVERNMENT OF INDIA
THE PATENT OFFICE
% GSIehOT H1 THTOTIH
CERTIFICATE OF REGISTRATION OF DESIGN
So12 ¥. / Design No. : 381128-001
@ / Date ; 09/03/2023
URENREAT € / Reciprocity Date*
391/ Country

AT e orar & fo der ufq § affd fesieT St MONOCOQUE CHASSIS OF AN ELECTRIC

VEHICLE ¥ Hefyd 8, & Gofieeer, 9off 12-16 § 1.Shri Vile Parle Kelavani Mandal’S Dwarkadas J.
Sanghvi College Of Engineering 2. Hari Vasudevan 3.K.N Vijaya Kumar 4.Greegory Mathew
5.Deep Patel 6.Dhairya Shah 7.Maulik Rajput 8.Jash Parikh 9.Kush Jain 10.Raj Furia 11.Nupur

Shah 12.Sahil Nayak & 7 & SWdth ¥ X i & & form T 2

Certified that the design of which a copy is annexed hereto has been registered as of the
number and date given above in class 12-16 in respect of the application of such design to
MONOCOQUE CHASSIS OF AN ELECTRIC VEHICLE in the name of 1.Shri Vile Parle Kelavani
Mandal’S Dwarkadas J. Sanghvi College Of Engineering 2. Hari Vasudevan 3.K.N Vijaya Kumar
4.Greegory Mathew 5.Deep Patel 6.Dhairya Shah 7.Maulik Rajput 8.Jash Parikh 9.Kush Jain
10.Raj Furia 11.Nupur Shah 12.Sahil Nayak.

fesTge afeifsa™, 2000 qeT fEsTE 7w, 2001 & HAegd TEEFl & FIERO Hl

In pursuance of and subject to the provisions of the Designs Act, 2000 and the Designs Rules, 2001.
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Controller General of Patents, Designs and Trade Marks
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*The reciprocity date (if any) which has been allowed and the name of the country.Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years.This Certificate is not for use in legal proceedings
or for obtaining registration abroad.




